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Tlcketl_ Travel 

89. SHRI MADHU L1MAYE : Will 
the Minister of RAILWAYS be pleased to 
state: 

(a) the number of persons caught for 
irregular travelling on Indian Railways during 
the period from 1st January; 1968 to 30th 
September, 1968; 

(b) the amount which was recovered 
from them as penalty; and 

(c) the number of persons sent to jail? 

THE MINISTER OF RAILWAYS 
(DR. RAM SUBHAG SINGH) : 
(a) 81, 17, 796 

(b) Rs. 60, 53, 645 

(c) 79, 254 

Imports from Nepal through State 
Trading Corporation 

90. SHRI MADHU L1MAYE: Will 
the Minister of FOREIGN TRADE AND 
SUPPLY be pleased to state: 

(a) whether Government have received 
any suagestion, about the canalisation of 
exports of synthetic fabrics and stainless 
steel utensils etc. from Nepal into India 
through the state Trading Corporation to 
prevent unauthorised lIoodins of Indian 
markets with Nepali products based on third 
country raw materials ; and 

(b) if so, the reaction of Government 
thereto? 

THE DFPUTY MINISTER IN THE 
MINISTRY OF FOREIGN TRADE AND 
SUPPLY (SHRI CHOWDHARY RAM 
SEWAK): (a) Yes, Sir. 

(b) As a result of di5Cussion's held in 
Kathmandu by the Indian Deleption led by 
Shri B. R. Bhapt, the Government of 
Nepal have qreed to I imit export of synthe-
tic yarn fabrics and stainless steel manu-
ractures to the level of 1967-68, Ind further 
to restrict the allocation of foreian exclwlae 
for production of these items to 1967-68 
level. Ell'ectiveoess of the steps laken by 




